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[Shri T. A. Pail 
Luxmi Lucknow, Delhi, Messrs. 
Kerala State Encineerina: Technician 
Workshop Industrial Co-operative Bo-
cieyt Ltd., Trivandrum Kerala Me&-
ars. B. R. Hennan Mdbatta (I), Pvt. 
Ltd. New Delhi. They have submit-
ted their prototyp'es to VRDE, Ahme-
dnagar and as soon as they are cleared 
we shall consider their applications 
for industrial licence. 1 think: we shall 
have a fairly large capacity to pro-
duce. 

1 have been asked whether there is 
going to be an increase in price per-
mitted. This was quite contrary to 
the other suggestion that it is a com-
mon man's vehicle and therefore the 
prices must be controlled. Now, there 
are tv."'O things. Either YOU will have 
the price which is due to them on ac-
count of all the cost of productto'n or 
Mt. You cannotartiflciaUy hold lit 
down for long without affecting pro-
duction; if it is artifiCially hefd down, 
you will not have the productiOD. If 
you just give them the fair price 
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which is due to them I suppose that 
the PI;odu.ction also wollld be ensured. 

Whatever the price system shouin, 
be, it is too early for me to decide 
until the scooters come into produc-
tion. 1 hope hon. Members are satis-
fled with the replies that I have given. 
If they want any clarification on any 
other point. I shall be happy to give it. 

18.591 1m, 
BUSINESS ADVISORY COMMITTEE' 

THE MINISTER OF pARLIAMEN-' 
TARY AFFAIRS (SHR! K. RAGHU-
RAMAIAH): I beg to present the 
Thirty-fifth Report of the Business 
Advisory Committee. 

19.80 bra 
The Lok Sabha then ad;aumed titr 
EIe1'offl of the Clock on Tuesdal/. 
December 18, 1973/ Ag,.ahal/ana 27~ 

1895 (Saka) 


